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Pensions to Displaced Persons

966. Shri Onfcar Lai: Will the Minis-
ter of Rehabilitation and Minority 
Affairs be pleased to state:

(a) how many displaced Govern-
ment Servants from Sind and North 
West Frontier Province, who migrated 
to India, have been given their pro-
visional pensions so far;

(b) how many applications are still 
pending with Government; and

(c)  the reasons fh erefo r?
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The Minister of Rehabilitation: and 
Minority Affairs (Shri Mehr Chand
Khanna): (a) to (c). A statement is 
laid on the Table of the House. [See  
Appendix III, annexure No. 126.]

Indian Standards Institution

967. Shri Nagi Reddy: Will the 
Minister of Commerce and Industry
be pleased to stater

(a) w hether a conference of rep re-
sentatives of Central and State Gov
ernments, was convened by the Indian 
Standards Institution during the m onth 
of July, 1957;

(b) if so, the proposals th a t w ere 
discussed and agreed upon a t th a t 
Conference; and

(c) the measures taken and p ro -
posed to be taken to implement the
decisions?

The Minister 
Manubhai Shah):

of Industry (Shri
(a) Yes, Sir.

(b) Questions relating to im ple-
mentation of Indian Standards and 
recognition of the Indian Standards 
Certification Mark were discussed. A 
list of the recommendations m ade by 
the Conference is laid on the Table. 
[See Appendix III, annexure No. 127.)

(c) The recommendations made by 
the Conference have been brought by 
the Indian Standards Institution to 
the notice of the Central and S tate 
Governments and other bodies for 
compliance.

Castor-Oil Exports

968. Shri Dharmalingam: Will the
Minister of Commerce and Industry
be pleased to state the quantity and 
value of Castor-Oil exported to the  
U.S.A. during 1956?

The Minister of Industry (Shri 
Manubhai Shah): 20,900 tons valued
at Rs. 299 lakhs.




